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Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 08-07-2025 To 08-07-2025~All rows are shown

Name of Petitioner

G ROGERS AND CO
Mobile:9830085754

CHANCHAL KUMAR SAHA
Mobile:9831071826

DEBNARAYAN BANERJEE
Mobile:9874567276

PRIYANKA BIJALI
Mobile:6290963991

SUSANTA KUMAR REJ
Mobile:9382971572
Email:VARSHAROY514@GMAIL.COM

SAMAR KUMAR BEJ
Mobile:9382971572
Email:VARSHAROY514@GMAIL.COM

CHINMOY CHOWDHURY
Mobile:9831161839

NILKAMAL MONDAL
Mobile:9674233812

Email:SCHATTOPADHYAY7@GMAIL.COM

ALIJAN ANSARI
Mobile:9748200370
Email:PRADYAT007 @GMAIL.COM

SK'YEASIN @ SK TUFAN @ YEASIN SEKH

Mobile:9830603088

Email:ADVOCATE.SK.SALIMO17@GMAIL.COM

PRASENJIT BARICK
Mobile:9831696292
Email:RAJIBKUNDU@GMAIL.COM

Name of Learned Advocate

SHASHANKA SHEKHAR DEY

SUBHAYAN BARIK

JAYANTA DATTA

SUDARSAN HALDER

VARSHA ROY

VARSHA ROY

DIPAK RANJAN MUKHERJEE

DEBOSRI CHATTERJEE

PRADYAT SAHA

SK SALIM

RAJIB KUMAR KUNDU

Compliance

By Date
05-08-2025

06-08-2025
06-08-2025
06-08-2025

06-08-2025

06-08-2025

05-08-2025

06-08-2025

29-07-2025

29-07-2025

31-07-2025

List of Defect(s)

DISTRICT (LOWER COURT)
IS WRONG IN THE
PETITION.

TYPE COPY
TYPE COPY
DISTRICT

FORMAT

FORMAT

SHORT LISTS OF DATE,
SYNOPSIS AND X/C OF
THE IMPUGNED ORDER IS
REQUIRED AFTER FORM A

ORDER DATE

MENTION PROPER DIST
OF THE PETITIONER

TRIAL COURT IS MISSING
IN THE PETITION.

1) ... G.R. NO. PENDING IN
WHICH TRIAL COURT
BELOW NOT MENTION AT
CAUSE TITLE PAGE
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2419/2025

2421/2025

1022/2025

1027/2025

1029/2025

1033/2025

851/2025

155/2025

15215/2025

15218/2025

15227/2025

15243/2025

Name of Petitioner

SOUVIK SARKAR
Mobile:8820101691
Email:BIKRAMJITDUTTA606 @GMAIL.COM

SAFIKUL ISLAM MONDAL @ LALTU
Mobile:9733923019
Email: ASRAFMANDAL79@GMAIL.COM

RABIN KARMAKAR
Mobile:7044063766
Email: SUMANTABABI2017@GMAIL.COM

XXX AND ORS
Mobile:9836827520
Email: CHAMBERKALLOLMONDAL@GMAIL.COM

UTTAM DEBNATH
Mobile:7003578904
Email:KOUSHIKCHOUDHURY83@GMAIL.COM

SHIB PRASAD HAZRA
Mobile:9123900944
Email: TUL.2207 @GMAIL.COM

SAMAD HOSSAIN
Mobile:8777922391
Email:SOHINIKUNDU20@GMAIL.COM

SOUREN GHOSH
Mobile:9830025645

MCM AGRO SERVICES AND ANR.
Mobile:9748634686
Email: AMALENDUTTA@GMAIL.COM

MOYNA BIBI
Mobile:9681427309
Email:SATABDI.LAWYER13@GMAIL.COM

ANGURBALA GHATAK AND ANR.
Mobile:9331339191
Email:US.COADVOCATES@GMAIL.COM

MANAGING COMMITTEE OF KISHORE BHARATI

Name of Learned Advocate
By Date

BIKRAMJITDUTTA606@GMAIL.COM 31-07-2025

ASRAF MANDAL 31-07-2025
SUMANTA DAS 30-07-2025
ANAMITRA BANERJEE 29-07-2025
KAUSHIK CHOUDHURY 29-07-2025
SUCHISMITA CHAKRABORTY 29-07-2025
SOHINI KUNDU 29-07-2025
AKASHDEEP MUKHERJEE 05-08-2025
AMALENDU BIKASH DUTTA 05-08-2025
SATABDI DAS 05-08-2025
SHOBHA UPADHYAY 05-08-2025
ATREY CHAKRABORTY 05-08-2025

Compliance

List of Defect(s)

1) ... CLARIFICATION
NEEDED AT PAGE ONE ( A-
BAIL)

1) ... NO ADV. SIGNATURE
AT PP.LETTER

PETITIONERS NAME NOT
MENTIONED IN THE
REJECTION COPY OF THE
TRIAL COURT

MAJOR MISTAKE HAS
BEEN IDENTIFIED IN THE
PETITION.

MAJOR DEFECTS HAVE
BEEN IDENTIFIED IN THE
PETITION.

FIRST PARA IS NOT IN
PROPER FORMAT.

TYPOGRAPHICAL ERROR
IN PAGE 1.

NO DECREES FOUND IN
THE PETITION

1. CAUSE TITLE

2. AUTHORISATION
CERTIFICATE IS REQUIRED
AT PRAYER PORTION.

3. 1ST PARAGRAPH IN
AFFIDAVIT PAGE

RI MISSING

ADV CLERK SIGN ABSENT
IN AFFIDAVIT

INDEX NOT FILLED UP



SI Case Filing No. Name of Petitioner Name of Learned Advocate Compliance List of Defect(s)

No. Type By Date

ASHRAM VIDYALAYA AND ANR.
Mobile:9073349916
Email: ATRCHAKRABORTY@PROTONMAIL.COM

24 WPA 15245/2025 NURALAM SABJI AMARENDRA CHAKRABORTY 05-08-2025 LOGO ABSENT
Mobile:9830431881
Email: ADVAMARENDRACHAKRABORTY@GMAIL.COM

25  WPA 15269/2025 TAPAN KUMAR GHOSH AND ORS. SANJIB DAS 02-08-2025 LISTING DATE IS WRONG
Mobile:8620001874 (12.07.2025)
Email:SANJIB.DAS.ADV@GMAIL.COM

26 WPA 15353/2025 ARADHANA BANERJEE DEY NIRUPAM DUTTA 02-08-2025 CJ IS MENTIOINED AS
Mobile:9123333752 ACTING CJ (IT IS WRONG)
Email:NIRUPAMDUTTA86@GMAIL.COM

27 WPA(P) 262/2025 BIMAL KRISHNA DAS AND ANR. MRITUNJAY SAHA 02-08-2025 ADV. CERTIFICATE IS
Mobile:9831718706 MISSING AT 2ND JUDGES
Email:JAISAHA324@GMAIL.COM COPY

28 WPA(P) 263/2025 FARJANA NAJ KAUSHIK CHAUDHURY 05-08-2025 PAGE 1,2 AND AFFIDAVIT
Mobile:9748009754 PAGE OF 2ND COPY
Email:KOUSHIKCHOUDHURY83C@GMAIL.COM SHOULD BE

ORIGINAL,PAGE 11
DOUBLE IN 2ND COPY

Printed On 08-07-2025



